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Fixing of Ceilinlls on Salaries 

3866. SHRI LOBO PRABHV: Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether in view of the reports 
that the number of Indians in the salal')' 
&roup of Rs. 5000/-and above have 
inc~sed from 165 in .1964 to 171 in 1967 
and the number of Government employe ... 
in the salary group above Rs. 3000/-from 
100 to 200. Government have considered 
the necessity for fixing ceilings on 
salaries; 

Ib) whether Governn,ent have received 
reports that their employees in Public 
Sector en terprises are affected by their 
opposite numbers in the Private Sector 
having higher salaries: and 

IC) whether Government propose to 
freeze all further increase of higher salaries 
till the economy improvCl and there i~ 

increased employment 7 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (aJ No, Sir. 

(b) The Study Team of tbe Admini­
strative Reforms Commi .. ion on "Public 
Sector Undertakings" in their Report had 
observed that so far as top executives are 
concerned, tbe salaries in the Public 
Enterprises are much less than those 
obtaining in private concerns. The Team 
wal of the view that if the wage structure 
in the Public Sector falls far below .. hat 
obtains in the Private Sector, it will be 
difficult for Public Enterprises to compete 
for scare managerial talent with their 
counler-parts in the Private Sector. 

(c) There is already a ban on revision 
of salary structure at any le\'el ... hicb is in 
force upto 30th June, 1969, in so far RS 

CeDII1II Government Servants are con­
cerned. A similar ban has been applied in 
Public Sector Undertakings in respect of 
top POlts and other posts the creation of 
which or appointments to wbich require 
!be approval of the President/Central 
Oovern ...... t. 

Subzlmandl at Azadpur, Delbl. 

3867. SHRI D. N. DEB: Will the 
Minister of HEALTH, FAMILY PLAN. 
NING AND URBAN DEVELOPMENT 
be' pleased to state: 

(a) the area of the plot of lan'd, 
acquired for shifting the present Subzimandi 
of Delhi to Azadpur site and the dimension 
of each shop proposed to be constructed; 

(b) whether' it is a fact that tbe 6nal 
plan of tbe proposed SubZlmandi has been 
lIot approved by the Fruits and Ve!letables 
Merchants Association; and 

(C) if not, the reasons tberefor ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH. FAMILY 
PLANNING AND URBAN DEVELOp. 
MENT (SHRI B. S. MURTHY): 

(a) About 30 acres or land has heea 
earmarked for the ncw Subzimandi near 
Azadpur. It is proposed to carve out shop 
plots of Il'x'3', IO'xll' and Il'xl5'. 
These sizes of shop plots are subject to 
further revision/adjustment. 

(b) and (C). The map of tbe propeeod 
Dew Subzimandi near Azadpur haa beca 
prepared and approved by the Delbi 
Development Authority, 

Cnl .. 1 A •• ,.laD~ 10 Or' .. 

3868. SHRI K. P. SINGH DEO: Will 
the Minister of FINANCE be pl ... ad to 
.'ate: 

(a) whcther It is a fact that the Gove­
rnment of Ori •• a have soulht Central 
assistance to the extent of Rs .• crores for 
relief and rehabilitation in the districts 
ravaaed by cyclone; 

(b) if so, whether the Central Govern­
ment have alreed to gi ve the financial 
... iltance a.ked for by tho Govern ment of 
OrilSa; 

(C) if not, rhe utent to which the 
Central Government propose to aive lloan­
eial "Iiltance to the State of Ori_ for tbe 

aaid purpose; and 




